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People’s Car
+
Shri Balraj Madhok:
*64. { Shri P. C. Borooah:
Shri Asar:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question
No. 55 on the 20th November, 1961
and state:

(a) whether a final decision has
since been taken on the question of
manufacture of people’s car in the
public sector; and

(b) if so, what is the decision?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Not,
yet, Sir.

Shri Joachim Alva: May 1 know
why Government have taken such a
long time to come to a decision on
the people’s car, especially when they
have so much material or data or in-
formation or samples at their disposal
from all countries of the world?

Shri Manubhai Shah; I am really
extremely sorry that too much delay
has taken place in this matter,

Shri Vidya Charan Shukla: May I
know the reasons why this delay has
taken place?

Shri Manubhai Shah: We are soon
going to take a decision, and I hope
that within the next four to six weeks
a firm decision will be taken.

Shri Vidya Charan Shukla: What
are the reasons for this delay?

Mr. Speaker: The hon. Member
wants to know the reasons for the
delay. The hon. Minister seems to
say that there has been enormous
delay, and he regrets it.

Shri Manubhai Shah: This project
had to be examined from various
angles, and it has therefore taken a
little more time. But I hope that f¥e
House will bear with us, and we shall
try to come to a decision very soon,
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perhaps within four to six weeks
from now.

Shri Tyagi: Have the present manu-
facturers of car in India made any
representalion to Government to the
eﬁgc’t that if this car comes into the
market, they will lose their business?

Shri Manubbai Shah: Not in those
terms; but the Federation, as well as
the automobile manufacturers, as the
House is fully aware, have been pro-
testing against this project for a long
time. But we have taken all matters
into consideration, and as the House
knows, Government have decided
that the car project will be consider-
ed, if at all, in the public sector, that
is, the project for the manufacture of
a small car. ’

Shri Joachim Alva: Is it the com-
bination of fhe vested interests, which
has prevented this idea beirig fulfilled
at a a very early stage?

Shri Manubhai Shah: It is not quite
that. But there have been protests
from these quarters. We have exa- .
minated the project from all angles,
and we hope that a decision will be
taken very soon on this project.

Shri Joachim Alva: The hon. Minis-
ter has visited foreign countries, and
visited automobile’ factories there.
Even a physically tiny country like
Poland is producing a complete car,
but ours is a gigantic country and we
are not able to produce even a small
and cheap car. May I know the
reasons for the delay?

Shri Manuobhai Shah: I shall only
say that I am fully confident that a
small car will be manufactured in this
country in the public sector during
the Third Five Year Plan....

Shri Joachim Alva: Small and
cheap car.

Shri Manubhai Shah: ...... we shalg
try to see that the decision is expedi-
ted. There is no reason to believe
that this country can do without &
small car of this size. The hon.
Member is right in his surmise that a
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country like ours does need a people’s
car of this size,

Shri Balraj Madhok: May I know
where this plant is going to be
located?

Shri Manubhai Shah: As far as the
location is concerned, I had occasion
to refer to this last time. As soon as
the decision is made to accept the
particular model and the terms of the
collaborator, then we shall soon decide
on the Report of the Pande Commif-
tee, which of the four locations re~
commended by the Pande Committee
will be more suitable.

Shri Balraj Madhok: May I know
whether the Rajasthan Government
have approached the Government of
India saying that this project should
be located in Rajasthan?

Shri Manubhai Shah: Practically
every Government has written to us
that it should be located in its State.

Shrimaifi Renuka Ray: May I know
* the Teasons why the decision has been
delayed?

Shri Manubhai Shah: The resourc-
es question is there. The foreign
exchange question i there. Then,
the technical feasibility of the caris
there. Then there are all sorts of
representations from different in-
terests th this country. All these
have combined to make the project a
slowW-moving one.

Shri Joachim Alva: There is a re-
port in the papers during this week
that the Hindustan Aircraft Ltd. have
brought out a specimen. Will the so-
called experts of the committees
which have been going into this
question so many times and so
often—and their reports do not seem
to come to fruition—take into con-
sideration this model produced by the
Mindustan Aircraft Ltd. also?

Ghri Manubbhai Shah: The Pande
Commtttee, as the House knows—be-
cause I had had mentioned the broad
points of the Report in the House
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—had examined this model of the
Hindustan Aircraft Ltd. also, and after
that, they have made their recom-
mendation.

Shri Vidya Charan Shukla: May I
know the makes of the car which are
under the current consideration of
the committee? May I also know the
total expenditure that has been in-
curred on this committee since its
inception?

Shri Manubhai Shah: The first pre-
ference of the committee has been
for the French model ‘Dauphine’
manufactured by Renault Corpora-
tion, which is a Government under-
taking in France. As far as the esti-
mates etc. are concerhed, I would re-
quest the House to bear with us for
a little while more, and full defails
can be placed before the House when
the decision is taken.

Mr. Speaker: He Wwanted to know,
the expenditure incurred on the com-
mittee also.

Shri Manubhai Shah: The expendi-
ture incurred in connnection with
the committee’s work is of an insigni-
ficant character. Except for meetings
of the committee members here and
there, there has been no other signi-
ficant expenditure; I do mnot think
that that would be a very important
portion, when the size of the project
is considered.

Shri S. M. Banerjee: May I know
whether the Defence Ministry also
has been consulted, and their opinion
sought on this question of the
‘People’s car’?

Shri Manubhai Shah: Yes, we are
consultinig all the Ministrles cone-
cerned.

Shri T. B. Vittat Rao: May 1 re-
quest that Question No. 73 standing
in the name of Shri P. C. Borooah
may be answered?

Mr. Spedker: Yes.





